FORM G

INVITATION FOR EXPRESSION OF INTEREST

FOR

J - SEVENTY ONE PROPERTIES & PICTURES PRIVATE LIMITED

(Corporate Debtor operating in the real estate / properties and pictures sector at Mumbai)

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS DETAILS
J- SEVENTY ONE PROPERTIES & PICTURES PRIVATE
. LIMITED
1. Name of the corporate debtor along with PAN & CIN/ LLP No. CIN: U92110MH2003PTC142821
PAN: AABCJ4612P
. B/104, 1st Floor, Shiv Shivam Tower, Adarsh Nagar, New Link

2. Address of the registered office Road, Oshiwara, Jogeshwari (West), Mumbai — 400102
3. URL of website Not available
4, Details of place where majority of fixed assets are located Details not Available
5. Installed capacity of main products / services Details not Available
6. Quantl.ty and value of main products / services sold in last Details not Available

financial year
7. Number of employees / workmen NIL
3 Further details including last available financial statements (with Pl ite at il cirp.i71@ 0

) schedules) of two years, lists of creditors are available at URL: casem e atemant —

Eligibility for resolution applicants under section 25(2)(h) of the . e .
9. Code is available at URL: Please write at email cirp.j71@gmail.com
10. Last date for receipt of expression of interest 27.10.2026
1. Date. of issue of provisional list of prospective resolution 06.11.2026

applicants
12. Last date for submission of objections to provisional list 11.11.2026
13. Date of issue of final list of prospective resolution applicants 21.11.2026

Date of issue of information memorandum, evaluation matrix and
14. . . . . 26.11.2026

request for resolution plans to prospective resolution applicants
15. Last date for submission of resolution plans 27.12.2026
16. Process email id to submit Expression of Interest cirp.j71@gmail.com
17. Details of the corporate debtor’s registration status as MSME Details Not Available

Signature of the Resolution Professional:

i

Name: Kamal Agarwal
Registration Number of the Resolution Professional: IBBI/IPA-001/IP-P00868/2017-2018/11466

Registered Address of the Resolution Professional: 487/27, School Road, Near Peeragarhi Metro Station, New Delhi-87
For J - SEVENTY ONE PROPERTIES & PICTURES PRIVATE LIMITED

Date: 11.10.2026

Place: Delhi



mailto:cirp.j71@gmail.com
mailto:cirp.j71@gmail.com

www.freepressjournalin

PUBLIC NOTICE

Notice is hereby given to the public at large that, my clients
(Developers) are in the process of undertaking the redevelopment of
the property belonging to Walkeshwar Ajanta Apartments Co-
operative Housing Society Limited, situated at 124-126, Walkeshwar
Road, Mumbai — 400006, the plot of land admeasuring 819.825 Sq.
Mtrs. area, bearing Cadastral Survey No. 271 of Malabar and
Cumballa Hills Division, City Mumbai together with the building
standing thereon, consisting of Ground Floor and Ten Upper Floors,
comprising of Twenty (20) Residential Flats and car parking spaces
(hereinafter collectively referred to as the “Said Property”) in

accordance with the applicable procedure.

I have been instructed by my clients to investigate the title of the
Society to the Said Property and to ascertain whether the Said Property
is free from any claims, charges, encumbrances or third-party rights. If
any person or persons is/are having any claim to or any interest or
dispute in respect of the Said Property described in the Schedule
written hereunder by way of Sale, Charge, Mortgage, Exchange, Gift,
Lease, Sub-Lease, Lien, Tenancy, Appointment under Section 79A of
the M C S Act, 1960, Appointment Letter, Consent, LOIL, Development
Joint Development,
Management, Inheritance, Easements or any boundary disputes or any
other rights or otherwise whatsoever, should notify the same in writing
to me with supporting documents, if any, at my office address — Office
No. 1006, Wing - B, Tenth Floor, Shubham Atlanta, Pantnagar
Shree OM C H S Ltd; Building No. 30, Pant Nagar, Ghatkopar —
(East), Mumbai — 400075, within Fourteen (14) days from the date of
publication hereof, failing which it shall be presumed that the said
Society is absolutely entitled to the Said Property and the
Redevelopment thereof and that the Said Property is free from all
encumbrances of any nature whatsoever and the matter of
investigation of title in respect thereof shall be completed without
having any reference to such claim, if any, and the same shall be
considered as waived and it shall also be concluded that any person/s
in possession of any documents relating to the Said Property is holding
the same unlawfully and without any rights whatsoever and my clients
shall accept the Development Rights of the said Society.

Agreement, Joint Venture,

SCHEDULE HEREINABOVE REFERRED TO

Description of Property

All that piece and parcel of land bearing Cadastral Survey No. 271 of
Malabar and Cumballa Hills Division admeasuring 819.825 square
meters together with the Building standing thereon known as
Walkeshwar Ajanta Apartments Co — operative Housing Society
Limited situate at 124-126, Walkeshwar Road, Mumbai — 400006 and

bounded by:

On or towards the North : by the property of Jaffar Suleman;

On or towards the South : by Walkeshwar Road;

: by the property of Hirjajee Eduljee Doctor;
On or towards the West : by the property of Madhavrao Ganpatrao.

On or towards the East

Dated this 11" day of October, 2026.

NIMISH N. SAVLA
ADVOCATE HIGH COURT, BOMBAY

Development

E-AUCTION SALE NOTICE

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED
CIN: U67100MH2007PLC174759
Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

CANCELLATION OF E-AUCTION NOTICE
This notice is issued in continuation of and with reference to the Auction Notice of the property
published in the r paper on 07.09.2026, pertaining to the following borrowers:
1. Manish Bhogilal Shah (Borrower) 2. Sonal Manishkumar Shah (Co-Borrower) Lan No
:LBMUMO00005214012 Trust:- EARC TRUST SC - 511
Notice is hereby given to the general public that the e-auction of the said property,
scheduled to be held on 13.10.2026, has been cancelled with immediate effect.
Accordingly, the e-auction scheduled for 13.10.2026 stands cancelled.
Date: 11.10.2026 Sd/- Authorised Officer,
Place: MAHARASHTRA For Edelweiss Asset Reconstruction Company Limited

@ Edelweiss

] punjabnational bank

ARMB, Western, PNB Pragati Tower,
3“ Floor, Plot C-9, Block-G.
Bandra Kurla Complex Ba1ndra (East),

umbai-
Email: cs4444@pnb.bank.in

Together for the better

DESCRIPTION OF IMMOVABLE PROPERTY

APPENDIX IV

See Rule 8 (I

POSSESSION NOTICE
Whereas the being the Authorised Officer of the Punjab National Bank under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security
InterestAct, 2002 and in exercise of Powers conferred under Section 13 read with Rule 3
of the Security Interest (Enforcement) Rules, 2002 issued a demand notice dated
18.08.2025 calling upon the Borrower/ Guarantor/ Mortgagor Mr. Sanjay
Vashishthmuni Dhusiya & Mrs. Latika Gangaram Walavankar to repay the amount
mentioned in the notice being Rs. 1,43,23,865.68/- (Rupees One Crore Forty Three
Lakhs Twenty Three Thousand Eight Hundred Sixty Five And Sixty Eight Paisa
Only) as on 13.08.2025 with Further interest and expenses thereon within 60 days from
the date of notice/date of receipt of the said notice.
The Borrower/Guarantor/Mortgagor having failed to repay the amount, notice is hereby
given to the Borrower/Guarantor/Mortgagor and the public in general that the
undersigned has taken possession of the property described herein below in exercise of
powers conferred on him/her under Section 13(4) of the said Act read with Rule 8 of the
said Rules on this 06" day of October of the year 2026.
The Borrower/Guarantor/Mortgagor in particular and the public in general is hereby
cautioned not to deal with the property and any dealings with the property will be subject
to the charge of the Punjab National Bank for an amount of Rs.1,43,23,865.68/-
(Rupees One Crore Forty Three Lakhs Twenty Three Thousand Eight Hundred
Sixty Five And Sixty Eight Paisa Only) as on 13.08.2025 with further interest &
expenses thereon until full payment.
The Borrower Attention is Invited to Provision of sub section {8} of section 13 of Act in
respect of time available redeem the secured assets

Residential Flat No. 201, 2 Floor, Wagholkar House Co-op Housing Society Limited, R.
S.Road, Chendani, Thane 400601.

DATE: 06.10.2026
PLACE: Thane

Sd/-
Authorized Officer

Punjab National Bank
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% 3 AERTS MUMBAI SOUTH ZONAL OFFICE : Janmangal, 45/47, FORM G
@ TV L e eRiee] Mumbai Samachar Marg, Fort, Mumbai-400001. INVITATION FOR EXPRESSION OF INTEREST FOR
= OETREIT IS TEL : 022-22675899 FAX : 022-22664647 J - SEVENTY ONE PROPERTIES & PICTURES PRIVATE LIMITED
e AR e g -mail : i Corporate Debtor operating in the real estate / properties and pictures sector at Mumbai
é-mail : legal_mor@bankofmanarashtra.bank.in (Corp (Under Reglflatinn gGA(i) of the Insnl\éll:cy';nd Bankru';tcy Board of India )
POSSESSION NOTICE (For Inmoveable property) [Rule 8 (1)) (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
Whereas, the undersigned being the Authorised Officer of the Bank of SL. RELEVANT PARTICULARS DETAILS
Maharashtra under the Securitisation and Reconstruction of Financial Assets 1. | Name of the corporate debtor J- SEVENTY ONE PROPERTIES &
and Enforcement of Security Interest Act, 2002 (54 qf 2002) and in exercise of along with PAN & CIN/ LLP No. PICTURES PRIVATE LIMITED
the powers conferred under sub-section (12) of SeCt.IOI’] 13 read with Rule 3_of 2. | Address of the registered office CIN: U92110MH2003PTC 142821
the Security Interest (Enforcement) Rules, 2002 issued a Demand Notice PAN: AABCJ4612P
calling upon the Borrowers/ Guarantors their Representatives to repay the B/104, 1st Floor, Shiv Shivam Tower,
amount mentioned in the notice plus interest and expenses thereon within 60 Adarsh’ Nagar Néw Link Road OshiV\’/ara
days from the date of receipt of the said notice. The Borrowers having failed to S o !
repay the amount, notice is hereby given to Borrowers/Guarantors and the . Jogeshwari (West), Mumbai - 400102
public in general that the undersigned has taken Symbolic Possession of the 3. | URL of website __ Not available
property described herein below on 06.10.2026 in exercise of the powers 4. Details of place where majority of | Details not Available
conferred on him under Sub-section (4) of section 13 of Act read with Rule 8 of fixed assets are located i i
the said rules. The Borrowers/Guarantors in particular and the public in general 5. | Installed capacity of main Details not Available
is hereby cautioned not to deal with the property and any dealings with the products / services
property will be subject to the charge of the Bank of Maharashtra for an amount 6. | Quantity and value of main Details not Available
stated below with interest & expenses thereon. The Borrower’s attention is products / services sold in
invited to provisions of Sub-section (8) of Section 13 of the Act, in respect of time last financial year
available, to redeem the secured assets. 7. | Number of employees / workmen | NIL
" 8. | Further details including last Please write at email
Nan.le of Burmwer(s)/ Date _Df 13(2) Demand Notice/ available financial statements cirp.j71@gmail.com
Co-Applicant(s) / Guarantor(s)/ Liabilities due on the i i
. < ) (with schedules) of two years, lists
Branch: Gokhale Road Branch Mumbai) specified date as per Notice of creditors are available at URL:
M/S Kalyani Projects , Through its Demand Notice dated: 9. | Eligibility for resolution applicants | Please write at email
Proprietor Mr. Sanjay Nilkanthrao Lakhe | Rs. 1,07,36,210.08 (Rupees under section 25(2)(h) of the Cirp.j71@gmail.com
Patil, One Crore Seven Lakh Thirty Code is available at URL:
Address: A 2 Balram Niwas J P Road, | Six Thousand Two Hundred 10.| Last date for receipt of expression | 27.10.2026
Naigaon Dadar east, Mumbai 400014 . Ten and paisa zero Eight of interest
Address2 :Flat no 502, Siddhachal HSG. | Only) excluding Legal 11.| Date of issue of provisional list of | 06.11.2026
Soc., T J Road, Opp. Canara Bank, Sewree | Charges etc., as on prospective resolution applicants
Mumbai400017. 16.07.2026 plus interest 12.| Last date for submission of 11.11.2026
Address 3: Shrishail, Lakhe Patil Farm House, | thereon as per applicable objections to provisional list
Near Ram Nagar Sahkari Sugar Factory, | rates w.e.f. 17.07.2026 & 13.| Date of issue of final list of 21.11.2026
Jalna, Sawargaon Hadap, Dist Jalna 431213 incidental expenses, costs, prospective resolution applicants
Address 4: Flat no 402, 4th Floor, charges incurred / to be 14.| Date of issue of information 26.11.2026
Sindhuratna CHSL, Kelkar Marg, Bandra (E) | incurred (minus recovery memorandum, evaluation matrix
400051 ......... (Borrower) iffany) within 60 days from and request for resolution plans to
Mr. Sanjay Nilkanthrao Lakhe Patil & Mrs. | the date of receipt of the said prospective resolution applicants
Indira Sanjay Patil notices. 15.| Last date for submission of 27.12.2026
Address same as above resolution plans
(Guarantor(s)) 16.| Process email id to submit Cirp.j71@gmail.com
— " Expression of Interest
Description of Property : All that pieces and parcel of Flat no 402, 4th Floor, - , - -
Sinchurata GHSL. BTSN 62011275, S No 341 ,Ff(elkarMarg, Bandra (E)400051 17.] Details of the corporate debtor's | Details Not Available
“Registered Mortgage” “CERSAI ID 200061210351 registration status as MSME
Name: Kamal Agarwal
Swapnil Chos:é-é Registration Number of the Resolution Prof
Date :06.10.2026 Chief Manager & Authorized Officer IBBI/IPA-001/IP-PO0868/2017-2018/11466
Place : Mumbai Bank of Maharashtra Registered Address of the Resolution Professional: 487,27, School Road,
Near Peeragarhi Metro Station, New Delhi-87
ForJ-SEVENTY ONE PROPERTIES & PICTURES PRIVATE LIMITED
Date: 11.10.2026  Place: Delhi

il ; W:_ﬁwﬁ sefae -afta, A g o, “'aﬁ; e, 3 TR, ﬁ%ﬁ i ’;ﬁé"iﬁ;ﬁ“ eot ] e 3 f WATERWAYS LEISURE TOURISM LIMITED
&N | il ST Ro%¥ <Al fm 28 gﬁ A& N N ARSI affor 71 i d aft . il . 9 ‘ . : (Formerly known as Waterways Leisure Tourism Private Limited) /
Hfdiren wewen fagE wia ﬁmm,mm,mmﬁgz)mwmww arferprdt iy T el s WiftrRr e A T s fewdae -, difT A CIN: L63030MH2020PLC440323 A
et fer., 2], et feregivT, o woren, Tt T T, Tt faws e N, WiE, Yag ¥oo oo g Afear YA Hewsl frereuh JvArhiien g Shere, e fofe s =1 gr fe gas ferdtae wr-aifa. WaTERWAys  Read: Ofice: A-1601, Marathon Futurex, NM JoshiMarg, Lower Parel Est, Delise Road, Mumbai ~ 400013, N\
gifeT et fer. , 2R, 9T feregi, GO AT, Wﬁ@ﬁ'&', A faree e 9HR, <, Eﬁé“& 00 008 WY m SO m W G’ﬁl’?ﬁ—rﬂf e e R ERER I ﬁﬁq T TR LEGURE TOURISH LMITED Tel: +91 22-48944441/4444 ; Email: cs@waterways-leisure.com; Website: www.cordeliacruises.com CORDELIA
F 7 STER Fq 3T 0 21 Trered STecredn srgferen @, ) 7 fafHfde Shoean HaeR Farean féhl FaeResTe (I1 Aat sare fde Seid Taer 99 371 FHT0ard Sel o) Haerdie o foerd T SR Extract of Standalone and C: | Unaudited Financial Results for the Quarter ended 30 Sey 2026 (Rs. In Millions)
W aﬁqwm m 23.0%.30%% Quarter ended Quarters:;l:?t?/:;?r:ifended Year ended |Quarter ended Quan::’::ag -(I)[:A’:\I:[:nded Year ended
EX HASR WET< AT EIGIECtE] TSI AEEIE | e eI ECCCIME] T TAGH ST | WAATSUe | Heaare Particulars 30-Sept26 | 30-Junc-26 | 30-Sept:25 | 31-Mar-26 | 30-Sept:26 | 30-June-26 | 30-Sept:25 | 31-Mar-26
. o e KRS Ol TATAT | REICIE Il Tﬁfﬁw Tt | feais, awa Unaudited | Unaudited | Audited Audited | Unaudited | Unaudited | Audited Audited
FHITITHIS AT vfaeg wur St feies [wfaeg woarer U [SHganiT fgnuie|  Sroare Ager @ HOITAT : ;
A e . i . . . A i B Total income from operations (net) 1,329.00 1,901.12 1,015.36 5,797.45 1,329.00 1,901.12 1,015.36 5,797.45
m (s Uﬁ\_‘li Kl ﬁ:"a‘- e T Sl El‘a: Teh , ik Net Profit / (Loss) for the period before
IR CH e RIERCY o TG tax (after Exceptional and/or
fireseitet ot M) T feis WIS Extraordinary items) 7028 37636 | (97.95) | 86291 | 59099 | 33051 | (114.89) | 78251
2 Q 3 ¥ y § 9 ¢ Q 20 22 Net Profit/ (Loss) for the period after tax
B B - D D D (after Exceptional and/or Extraordinary
? | @ 28 < STHETRIN AT <A <A i <A CAF [ 98/22/R0%6 | HAHE items) 6436 | 27347 | (7240) | 60183 | 58496 | 22773 | (8934) | 52143
R |afeer afafredt 03 QR/20/0& T | BRI ATTATON | 22/20/30%& | R2/20/038 | RR/20/0%& | o4/2/R0RE [2u/28/R0R& |TS H. 0].00 | Yol FAMM Total Comprehensive Income for the
88/20/03 | UAG oo | Fogoo | For.ood |Jow/ee/0RE| T o%.00 A | Hl.o0d | AGUEAT | T period [Comprising Proft/ Loss) for the
3 |erg.omelt /S wfafaelt | 0% ¥ 22.007 a1 (Freeus | o (Fraevs | (Fees F. 22.00 T | (T #mfem| d 9 y.eoo HAAISTON period (after tax) and Other
% | e mree ket 0% | T 3.00 AU, |  SHMEATCrT) FECEM) | FECT F GG, 3.00 ANITA| TN ARE |9 (W TR | dywa Comprehensive Income (after tax)] 6438 | 27286 | (7248) | 60220 | 57374 | 24098 | (120.62) | 46950
(Frarem® o) (Fraes are) T HO Equity Share Capital 72395 | 72395 | 65154 | 65154 | 72395 | 72395 | 65154 | 65154
w | syeer ferger wett/ ST/ 0% o FRICIR) éat.) Reserves (excluding Revaluation
Reserve) 6,591.12 6,719.97 368.56 669.51 6549.42 | 6,168.78 (73.18) 150.50
Torgre T et et
T 3% Earnings Per Share (of Rs. 10/- each)
= for continuing and discontinued
feo - {) W9 F & 7 ¢ 7 faffde Ferel ame) Heielia T & Fraeus Fof s =i Feferren AW defer afhes el e, ) WAaR e e M s A Feterme fawd g v 3) gperanons) ¢
A At Whaes o favere AR e FaeEe o, %) s e AT W ¢ Heie TREE d i QR o200 AT O i1 &) HACH d HAHIONR faad A s Hem e *Basic: ( INR) 0.09 042 (0.11) 0.92 0.85 0.35 (0.14) 0.80
HrETT G2 TST T TEE. € ) HaeH d HauisToie fohmT Tefeer araes FHTvam 5. “Diluted:(INR) 0.09 042 (0.11) 0.92 0.85 0.35 (0.14) 0.80
Frergurss froter srfrerrdy e shrateramen ue : e Sufraae, Teant T, Tag (2 ) T, Heerl §ad, & o1 IS, Siuisi TR, B, a8 Yoo oot. (*Not annualised for the quarters)
?—ﬁﬂ' : ddrimumbai@gmail.com -g—a"f/ - Note: The above is an extract of the detailed format of Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other
. Disclosure Requirements) Regulations, 2015. The full format of the Financial Results are available on the Stock Exchange websites. - www.bseindia.com &
W, T/ - § - T/ ﬁw“‘jﬁ/ 3LR0/TAR0RE (Jam v Gk ) W - www.nseindia.com and on the website of the Company www.cordeliacruises.com
g, 0]/ %0/ R0%% . ﬁmh aﬂﬁ]ﬁfﬁ' (m-’n‘g) b For and on behalf of Board of Directors
ﬁ;"ﬁaﬁ‘fz}zﬁﬁ —mﬁmmﬂ‘ﬁw ‘{:lﬁ;ﬁr Waterways Leisure Tourism Limited
Tt frersurs sttt o T eI THaTSTes Wrerasor Sd- Jurgen Bailom
) N . Date: 09/10/2026 Executive Director and CEO
et Suf-reiereh, Weeht e, Ga'g (2) e RIS T 0 Place: Mumbai DIN: 10373283

PUBLIC NOTICE
NOTICE is hereby given to public at large
that (1) UDAY PADMAKANT JOSHI, (2A)
DR. ASHIM A. DESAI, (2B) DR. PARVEZ

BHRAAA, BrRAUED AR, Tsto 3tRo o o, Ha2au

Scusteia 3-fafaat suaism Jaat (2nd Call
$—fafaeT Fear —02-R/2026-27/NREP/SIMDEGA faeid — 09.10.2026

CANARA ROBECO
Mutual Fund

SHEIKH, (3) DR. ASHIM A. DESAI, (4) 1 o1 @1 fqeer —
MRS. KASHMIRA AJAY DHAWAN, (5A) ’ :
MRS. KASHMIRA AJAY DHAWAN, (5B) s Yrahierd X1 PN L e CANARA ROBECO ASSET MANAGEMENT COMPANY LIMITED
MR. FIRDAUS DINSHAW IRANI, (6) MRS. $0 Capcalit 3d H g : T
SONALI KUMAR it ! R H IR (F H) . 3afer CIN: L65990MH1993PLC071003
, (7) DR. RANJNA SAD- (e #) (@7 #) . . . ) ' . .
ANAND THATTE, (8) DR. SANGEET K - Registered and Corporate Office: Construction House, 4" Floor, 5, Walchand Hirachand Marg, Ballard Estate, Mumbai — 400 001, Maharashtra, India.
GAWHALE (9/'\5 MR AJAY KUMAR. W}I’&:{ W & a Tel: +91 22 6658 5000; E-mail: Secretarial@canararobeco.com; Website: https://www.canararobeco.com
PANIGRAHY, (9B) MRS. APARNA AJAY 1 | Ry W 2,83.03 : 10,000.00 | 5,66,100.00 14 . . .
PANIGRAHY, (10) DR (MIRS.) BAKHTA- 50 BlcEd arg AT ER | Months Un-audited Financial Results for the Quarter and Half Year ended September 30, 2026
WAR KAIKHSHROO DASTUR, (11) MRS. R A T | Amount in ¥ Lakhs except per equity share data

NAFISA SALIM KACHWALLA, (12) DR.| |2  Date of publication of Bid on Website - 15.10.2026 at 10:00 AM Quarter ended Half Year ended Year ended
RUMI P JEHANGIR, (13) DR. ARUNKUMAR| |3  Mode of Submission of Tender - Onlmg Through ‘ Barticul September 30] June 30, | September 30,  September 30]September 30, Warch 31,
SOHANLAL GUPTA, (1 4A) MR. NAVIN www,Jharkhandtenders.gov,m EIUEHELS 2026 2026 2025 2026 2025 2026
RAJU SHETTY, (148) DR SWATHANAVIN| 14 Bid submission start date = 15.10.2026, 10:00 AM onwards Un-audited | Un-audited | Un-audited | Un-audited | Un-audited | Audited
SHETTY, (15) MR. ALTAF ABDUL GAFOOR : : . FE .
! 5 Last date and Time of Online submission of Bid :- 29.10.2026 by 03:00 PM
SHAIKH, (16) MRS, RUGAIYAH RAUF| ¢ B34 Opening Date and Time ~ 31.10.2026 at 11:00 AM 1. INCOME
SHAIKH, (17) DR. PARVEZ SHEIKH, (18) .. . T L . (1) Revenue from operations 12,158.89 11,620.14 10,392.34 23,779.03 20,097.10 42,494.50
MRS. ALMAS JAVED BAAKZA nee ALMAS 7  Tender 1nv1\t1ng Authority - Execut\lve\ Engu}eer, N.\R.E.P., Simdega (2) Other Income
RAUF SHAIKH, (19) MR. RUPANDE A. ERSRAVIECANEGER! $¢ www.jharkhandternders.gov.in Td ®rferd & e 9IS W= @I O AHAT B | (i) Net Gain On Fair Value Changes 638.15 2,917.32 372.92 3,555.47 2,775.04 2,872.84
DESAI and (20) DR. (MRS.) BAKHTAWAR IS afTgdr (i) Other Income 17.23 46.75 35.62 63.98 62.60 98.31
KAIKHSHROO DASTUR (hereinafter PR 391516 Simdega (26-27)_D T 3RO _5:0 9o ﬁl'q%"ﬂ (iii) Total Other Income (i)+(ii) 655.38 2,964.07 408.54 3,619.45 2,837.64 2,971.15
collectively referred to as “the said — . Total Income 12,814.27 | 14,584.21 10,800.88 27,398.48 22,934.74 | 45,465.65
Owners”), have certain undivided share, 2. EXPENSES
right, title and interest in the Property more BABA ARTS LIMITED (1) Finance cost 65.95 62.55 50.44 128.50 96.85 195.65
particularly described in the Schedule (2) Employee benefits expense 294478 | 281534 | 257025 5,760.12 5056.44 | 10,713.30
hereunder written. , CIN: L72200MH1999PLC119177 , (3) Depreciation & amortisation expenses 213,62 246.62 178.31 460,24 348.11 742,08
N_OTICtE I!St_hert?]bvt{lurﬂ;et:] glvelrgj t(;lat we B1& Bﬁ?g&*‘;&;&ggé mg;ﬁdv A”dg‘:l;'a(aEnfl‘r)m'\ggrggﬂ 400093 (4) Other expenses 150971 | 152466 | 139666 312437 | 284047 | 6,351.93
are investigating the title of the said Owners 1 022- ite: www. imited.
in respect of the said Property with a view Email: babaartslimited@yahoo.com/investors@babaartslimited.com Total Expenses 4,824.06 4,649.17 4,195.66 9,473.23 8,341.87 18,002.96
to ascertain the same as clear, marketable, o 3. PROFIT BEFORE TAX (1-2) 7,990.21 9,935.04 6,605.22 17,925.25 14,592.87 27,462.69
free from all encumbrances and reasonable NOTICE OF THE TWENTY SEVENTH (27 4. TAX EXPENSES
doubts. (1) Current tax 2,078.00 2,038.00 1,772.00 4,116.00 3,400.00 7,207.00
All persons having or claiming any right, ANNUAL GENERAL MEETING AND REMOTE E-VOTING/E-VOTING (2) Deferred tax (6.42) 336.70 (38.11) 330.28 223.90 (140.76)
title, claim or interest of any nature what- Notice is hereby given that the Twenty Seventh (27"") Annual General Meeting (AGM) of the Members of (3) Tax Adjustment of earlier years - - - - - 15.98
zgﬁaveéxgilggw;sog\é?{ gw;utliéggebyte\:]l:zcof Baba Arts Limited will be held on Tuesday, 03 November, 2026, 11.30 AM IST through Video Conferencing Total Tax Expenses 207158 | 237470 | 1.733.89 4,446.28 362390 | 7.082.22
releése relign(iuishrge?]ty lien Ychargey’ (VC)/other Audio Video Conferencing (OAVM) to transact the businesses as set out in the Notice dated 5. PROFIT AFTER TAX (3-4) 5,918.63 7,560.34 4,.871.33 13,478.97 10,968.97 20,380.47
maintenance, license, gift, inheritance,| | © ©ctober,2026. 6. OTHER COMPREHENSIVE INCOME
development rights, possession, easement, In compliance with the MCA and SEBI Circulars, Electronic copies of the Notice of the AGM and Integrated (i) Items that will not be reclassified to profit or loss
occupation, litigation or any other encum- Annual Report of the Company for the Financial Year 2025-2026 have been sent to those Members whose Remeasurement gain/(loss) of the Defined Benefit Plans (1.61) (57.28) (1.61) (114.56) (10.43)
brance of whatsoever nature into, upon mai ; ; o ; (if) Income Tax relating to items that will not be reclassified to Profit
or in respect of the said Property or other- e malll addresses are reglstel.'ed with the Company/.DePosnorles. The§e documents are also avgllable on the or Loss Tax on Remeasurements of the Defined Benafit Plans 0.40 1441 040 28.83 262
wise are hereby required to make the same website of the Company i.e. at www.babaartslimited.com website of stock exchange i.e. BSE at Total Ofher C. Po——— Netof T ey 1287 1 w573 781
known in writing with all particulars and www.bseindia.com respectively. The dispatch of Notice of the AGM through emails and physical dispatch ota er Comprehensive Income (Net of Tax) (.21) (42.87) (121) (85.73) (7.81)
documentary evidence thereof to the| | hasbeen completed on, Saturday 10" October, 2026. Members attending the AGM through VC/OAVM shall 7. TOTAL COMPREHENSIVE INCOME (5+6) . 591742 | 7,560.34 | 482846 | 1347776 | 1088324 | 20,372.66
undersigned at their office at S. P Centre be reckoned for the purpose of quorum under Section 103 of the Act. Earning Per Equity Share(Face Value of ¥ 10 each) not annualised
Society, 2" Floor. 70 Nagindas Master Basic 297 3.79 244 6.76 5.50 10.22
Road i:ort Mu;nba‘i-400 001 or by The remote e-voting period commences on Friday, 30" October, 2026 at 09:00 AM and ends on Diluted 297 3.79 244 6.76 550 10.22
Electronic Mail on Email ID: hemant@| | Monday, 2™ November, 2026 at 05:00 PM. During this period, members of the Company holding shares in Paid-up Equity Share Capital(Face Value of Z 10) 1994174 | 1904174 | 1994174 19.941.74 | 1994174 | 19,941.74
mehtalawfirm.com and/or mehtalawfirm@ dematerialized form, as on the cut-off date i.e., Tuesday, 27" October, 2026, may cast their vote by Other Equity (excluding revaluation reserve) as at March 31 54,640.62

yahoo.com, within 14 days from the date
hereof, which if not registered and/or made
known within the said period shall be
presumed or deemed to have been waived
and/or abandoned.
THE SCHEDULE ABOVE REFERRED
(Description of the Property)
ALL THAT piece or parcel of land registered
in the books of the Collector of Land
Revenue under No. A/947, New No. 17292,
Survey Nos. 2, 2/8065 and 7/8064 and
bearing Cadastral Survey No. 1/39 and 40,
aggregately admeasuring 754.18 Square
Meters or thereabouts, of Girgaon Division,
in the Registration District of Mumbai City,
together with the Building known as “Laud
Mansion” standing thereon, situated at
Maharshi Karve Road (formerly known as
Queens Road), Mumbai-400 004; and
bounded on the East by C.S. No.38; on
the West by C. S. Nos. 2/39 & 41; on the
North by Muslim Cemetery; and on the
South by Maharshi Karve Road (formerly
known as Queens Road).
FOR M/S. MEHTA & CO.
Advocates & Solicitors
Sd/- Hemant C. Mehta (Proprietor)

Place: Mumbai Date: 11.10.2026

remote e-voting on the business specified in the Notice of the AGM dated Friday 9" October, 2026. Note:

Any person, who acquires shares of the Company and becomes member of the Company after dispatch 1. The financial results of Canara Robeco Asset Management Company Limited (the 'Company') have been prepared in accordance with the recognition and measurement
of the soft copy of Notice and Annual Report as of the cut-off date i.e. Tuesday, 27" October, 2026 may follow principles laid down in Indian Accounting Standards, notified under Section 133 of the Companies Act, 2013, read with Companies (Indian Accounting Standards) Rules,

) ) . . ) 2015, as amended from time to time, and other accounting principles generally accepted in India and in compliance with Regulation 33 of the SEBI (Listing Obligations
the same procedure for remote e-voting as given in the Notice of AGM. The remote e-voting module shall

” ; ; ; A } o and Disclosure Requirements) Regulations, 2015, as amended from time to time.
be disabled by MUFG Intime India Private Limited for voting thereafter. Once the vote on a resolution is cast 2. The Company is in the business of providing asset management services to the schemes of Canara Robeco Mutual Fund and advisory services to clients. The
by the members, the member shall not be allowed to change it subsequently.

Company's financial results are largely reflective of the asset management business, and accordingly there are no separate reportable segments as per Ind AS 108 -
Operating Segment.

. During the period ended September 30, 2026, the Company has paid a final dividend of ¥ 2.50 per equity share (face value of T 10 each) for the year ended March 31,
2026, as approved by its Shareholders at the Annual General Meeting held on July 23, 2026.

During the period ended September 30, 2026, the Company had declared an interim dividend of ¥ 2.00 per equity share (face value of X 10 each) for the year ended March

Members who are participating in the AGM through Video Conferencing (VC)/other Audio Video 3
Conferencing (OAVM) on Tuesday, 03" November, 2026 can cast their vote during the AGM electronically
on the businesses specified in the notice of AGM through electronic voting system (E- Voting) of MUFG Intime 4.
) . . P o ) 9y ; ( 9 . 31,2027, as approved by its Board of Directors at the meeting held on October 09, 2026.
India Private Limited. However, only those Members, who will be present in the AGM through VC facility . i A . o
5. Thefigures for the corresponding previous periods have been regrouped / rec jwherever necessary, to make them comparable.

and have not casted their vote on the Resolutions through Remote E-Voting and are otherwise not barred from 6. The above financial results for the quarter and half year ended September 30, 2026 have been reviewed by the Audit Committee of the Board of Directors and
doing so, shall be eligible to vote through E Voting system in the AGM. subsequently approved by the Board of Directors at its meeting held on October 09, 2026, in terms of Regulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, as amended from time to time.

. Thefinancial results for the quarter and half year ended September 30, 2026 have been subjected to Limited Review by the Statutory Auditors of the Company.

In case of any queries, Individual Shareholders holding securities and Institutional shareholders facing 7
any technical issues in login may contact MUFG Intime India Private Limited INSTAVOTE helpdesk by
sending a request at enotices@in.mpms.mufg.com or contract on: - Tel: 022-4918 6000. Individual
Shareholders holding securities in demat mode may contact the respective helpdesk for any technical issues
related to login through the Depository i.e. NSDLand CDSL.

For and on Behalf of the Board of Directors of

CANARA ROBECO ASSET MANAGEMENT COMPANY LIMITED
Sd/-

Rajnish Narula

Managing Director & Chief Executive Officer

DIN: 03607363

By Order of the Board of Directors

For Baba Arts Limited

Sd/-

Naishadh H. Mankad

Company Secretary & Compliance Officer
Mem. No. ACS 2996

Scan the QR code to view
the Financial Result

Date: October 9, 2026
Place: Mumbai

Place : Mumbai
Date : 10" October, 2026
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